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open co·urt 

CE1.fl.\V\L ADrlINIST~1.TIVE TRIDU .. ~!.J 

Allahabad thi~ the 1st day of November 2001 

Original Application no. l b3 7 of 2001 • 

Hon ' ble Mr. S . K.I . Naqvi , Judicia l I4ember 

Hon ' ble l·Ia j Gen K . K . Srivastava , Administrative !'-fember 

Lalji Prasad. S/o Baldeo, 

R/o Village Chabaila, Post 

chauri-Chaura, Distt. Gor a}ahpur . 

• • • Applicant 
• 

Blf. Adv • • Sri R. Tripathi 

1. 

2. 

I 

Versus 

Union of India . through General !-tanager. 

N . E . Rail\"1ay , Gor akhpur. 

I 

Chief Commercial l'1anager. N .E . Rail\.1ay , 

Gorakhpur. 

3. Dy. Chief commercial 11anager (catering), 

r~ .E. Rly •• Gorakhpur. 

• 

••o Respon<.lents • 

• 
By . Adv : Sri K.P. Singh 

ORDER 

Hon ' ble Mr. S . K.I. Naqvi . l1ember-J. 
' 

The applic ant hus main grievance tnat he has 

no t being g iven due promotion to the po8t of Ass i stant 

I-tanager and 11lanager t o which he has become e ligibl e long 

bac k and the res pendents are cont inW.ng to keep him as 

Bill Issuer..,tca tering store for which he made several 

•••.. 2/-

• 
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2. 

r epresentations. The l atest being dated 2.7.2001 

{Ann. A-3) • 

2. Keeping in view the facts and circumstanc es 

of the matter as wel l as the submi ssion made from either 

side . \'1e find a fit matter to deciae at admission stage 

with the following direction :-

"The competent authority shall decide the 

pending representation of the applicant (Ann . A-3 to the 

OA) witl1in a period of three months from t he date of 

communication of this order and to pass detailed. r easoned 

and speaking or der ,.,ith copy to a pplicant . 11 

3 . The ~ is dee ided accor dingly \'Ji th no or der 

as to costs . 
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